
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:www.ghconline.gov.in
[ For Friday,8th January 2021]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - II HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 11:30 AM]
BEFORE:

JOINT REGISTRAR (VIGILANCE) - MR. KAUSHIK KUMAR SHARMA
 

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 CRP(I/O)/351/2017 ABU SAYED
            Versus
AFZAL HUSSAIN and 3 ORS

MR.S NEOG
MS.S G BARUAH

MS. M BARMAN
MS. D GHOSH
MS. D GHOSH
MR. M ISLAM
MR. M ISLAM
MR. M AHMED
MR. M HASHAN

2 CRP/46/2018 BINOY KALITA AND 4 ORS.
            Versus
PRIYA KALITA AND 5 ORS.

MR. B PATHAK
MR H K GOGOI
MR. R THADANI

MR. A TALUKDAR (R1-4,
R6)
MR. R SARMA (R1-4, R6)
MR K KALITA (R1-4, R6)
MR. K MEDHI (R1-4, R6)
MR. B R DAS (R1-4, R6)

3 CRP(I/O)/320/2018 ANIMA SONOWAL
            Versus
DINESWARI MECH

MR. A K GUPTA
MR. R S MISHRA

4 WP(C)/1846/2018
(FIXED IN THE 3RD WEEK OF
JANUARY, 2021)

SOBHEN CHANDRA BORDOLOI
            Versus
THE ASSAM FINANCIAL CORPORATION
AND 3 ORS.

MR. D GOSWAMI
MR. K SINGHA

MR. R THAKURIA (R1 TO 4)
MR. A S DHILLON
MR. L. P SHARMA (R 1 TO
3)
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5 WP(C)/8763/2018
FIXED

AUNIATI SATRA
            Versus
THE STATE OF ASSAM AND 268 ORS.

MR. D CHAKRABARTY
MR. A BHATTACHARYYA

GA, ASSAM
MR. K K DEY (R4, R10,R12,
R13,R14, R15, R16,R17,
R19, R20, R21,R22, R29,
R31,R34, R35, R36,
R38,R39, R41, R42, R43,
R44,R46, R48, R51,R52,
R53, R57, R60, R62,
R64,R65, R69, R73, R77,
R88, R90,R91, R93, R96,
R101,R105, R106,R107,
R108,R110, R111, R115,
R131,R133, R135, R136,
R137,R138, R139, R140,
R149, R159,R172,
R188,R190, R191, R192,
R193,R195, R203,
R208,R215, R218, R220,
R221, R225,R228, R229,
R230, R234,R236,
R237,R238, R241,R242,
R247,R250, R252,R253,
R255,R256, R261,R267,
R269)
DR. N DEKA (R-49)
MR. SHEELADITYA (134)
MR V K BAROOAH (R4,
R10, R12, R13, R14, R15,
R16, R17, R19, R20,
R21,R22, R29, R31, R34,
R35, R36, R38, R39, R41,
R42, R43, R44, R46, R48,
R51, R52, R53, R57, R60,
R62, R64, R65,R69,
R73,R77, R88,R90, R91,
R93,R96, R101,
R105,R106,
R107,R108,R110, R111,
R115,R131, R133, R135,
R136, R137, R138, R139,
R140,R149, R159,
R172,R188, R190,
R191,R192, R193,
R195,R203,R208,
R215,R218, R220,R221,
R225, R228,R229,
R230,R234,R236, R237,
R238,R241, R242,
R247,R250, R252
,R253,R255, R256, R261,
R267,R269 )
MS R BORUAH (R-49)
MS. N AHMED (R-49)
SC, REVENUE

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 08/01/2021
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR. A DUTTA 08-01-2021 To 12-01-2021
2) MR. R. J. BORDOLOI 05-01-2021 To 26-02-2021
3) DR. B N GOGOI 05-01-2021 To 21-01-2021
4) MR. A CHAMUAH 07-01-2021 To 18-01-2021
5) MS. MEDHALILA GOPE 11-01-2021 To 12-01-2021
6) MR. NITU HAWELIA 11-01-2021 To 12-01-2021
7) MR. M SARANIA 07-01-2021 To 08-01-2021
8) MR. R K JAIN 11-01-2021 To 12-01-2021
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:www.ghconline.gov.in
[ For Friday,8th January 2021]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - II HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 11:30 AM]
BEFORE:

JOINT REGISTRAR (JUDL.)- MR. ARUP JYOTI BAISHYA
 

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 CRP/217/2016 HUSSAIN AHMED BARBHUIYA
            Versus
ABDUL HAI BARBHUIYA

MR.F K R AHMED
MR.B U LASKAR
MR.D A LASKAR

2 WP(C)/1128/2020 RAHIMUDDIN BARBHUIYA AND 5 ORS.
            Versus
THE STATE OF ASSAM AND 6 ORS.

MR A R BHUYAN
MR. M A I HUSSAIN

SC, PNRD
GA, ASSAM

3 WP(C)/3167/2020 HUSSAIN AHMED LASKAR
            Versus
THE STATE OF ASSAM AND 9 ORS.

MR H R A CHOUDHURY
MR F U BARBHUIYA
MS S DAS

SC, PNRD
GA, ASSAM
MR. S P CHOUDHURY
MR K BISWAKARMA

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 08/01/2021
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR. A DUTTA 08-01-2021 To 12-01-2021
2) MR. R. J. BORDOLOI 05-01-2021 To 26-02-2021
3) DR. B N GOGOI 05-01-2021 To 21-01-2021
4) MR. A CHAMUAH 07-01-2021 To 18-01-2021
5) MS. MEDHALILA GOPE 11-01-2021 To 12-01-2021
6) MR. NITU HAWELIA 11-01-2021 To 12-01-2021
7) MR. M SARANIA 07-01-2021 To 08-01-2021
8) MR. R K JAIN 11-01-2021 To 12-01-2021
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:www.ghconline.gov.in
[ For Friday,8th January 2021]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - II HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 11:30 AM]
BEFORE:

DEPUTY REGISTRAR (G AND C) - MR. KAUSTUVMANI GOSWAMI
 

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 CRP(I/O)/202/2019 SHOROF UDDIN LASKAR
            Versus
LUKENDRA CHANDRA DAS AND 4 ORS.

MR. M H RAJBARBHUIYAN
MS. S RASUL

2 CRP(I/O)/87/2020 ASSAM GAS COMPANY LTD.
            Versus
M/S. MANKHOWA TEA COMPANY AND 4
ORS.

S N SARMA
MR. K KALITA
MR. S CHOWDHURY

MR. B. DUTTA
MR. S DEKA
MS. J BORO

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 08/01/2021
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR. A DUTTA 08-01-2021 To 12-01-2021
2) MR. R. J. BORDOLOI 05-01-2021 To 26-02-2021
3) DR. B N GOGOI 05-01-2021 To 21-01-2021
4) MR. A CHAMUAH 07-01-2021 To 18-01-2021
5) MS. MEDHALILA GOPE 11-01-2021 To 12-01-2021
6) MR. NITU HAWELIA 11-01-2021 To 12-01-2021
7) MR. M SARANIA 07-01-2021 To 08-01-2021
8) MR. R K JAIN 11-01-2021 To 12-01-2021
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